List of Creditors under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 Date of Ce

Sinnar Thermal Power Limited - Under CIRP

Claims updated till 20th May, 2024

of CIRP- 19th

2022,

Annexure 7

List of Operational Creditors (Government Dues)
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